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give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:
A Dakeiteal |

(Assets in joint name Indicating the extent of joint ownership will aiso have to be
given)
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given,

* Dependant here means a person substantially dependent on the income of the
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[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr.
No.

Description
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Agricultural Land o
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- Survey number(s)
- Extent (Total
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-Current market value 2
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Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(iii)

Buidings (Commercial
and residential)
Location(s)

- Survey /door
number(s)
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Houses / Apartments,
etc.

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value
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I give herein below the details of my liabilities / over dues to public financial
institutioris and government dues:-
[Note : Please give separate details for each item)
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No.
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Financial Institutions(s) /
Department (s)

Amount outstanding as
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(i) Loans from Banks
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(iii) Government Dues:
(a) dues to departments
dealing with government
accommeodation
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(b) dues to departments
dealing with supply of
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(c) dues to departments
dealing with supply of
electrtaty
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(d) dues to departments ; ’
dealing with telephones _ Wit MIL..
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I hereby declare that the ahnva detalls are trus to the best of my
knowledge and balief.
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Nota: Pleasa sign each page of the declarstion. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.
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Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.




